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Parliamentary Affairs -is ‘here anid bo will

It is ‘most unfoﬂuwe that ﬂm
present. here. i v
MR, SPEAKER: He his_ 10 10 ice o’r'a..._-__ :

SHRI S. M. DANERJEE: If the =
Minister ef Parhamenlauf Affairs shonld_
be here... '
AN HON. MEMBER : e is sitting
there. .
SHRI S. M. BANERJEE : At last he
should take notc of it. Afier all, we have -
given notice, and we have sent a memoran-
dum to the Pnrnc Minister, and somebody
at least should take note of jt.

MR, SPEAKER : Muay 1 tell the hon.
Member,.,

SHRI 5, M, BANERJEE : You are kind
to us, sir, but the same kindness should be
ahown to us by the Ministers also,

MR. SPEAKER : 73t  ggi qﬁ g
oz aY Afew faar g1

- Does he expect the Minister also to be'
aware of this? . : .

SHRI S, M BANERJEE : ThoM!niﬂer.""'_-;" :
is not more important than you, 3:1- e

MR, SPEAKER : The Mmiswt d

convey it to the Mmlsm mmd.
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